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CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH, ALLAHABAD,
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¢f Allshsbad: Dated 4th Day of August 1999,
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O:As 698/99 (Leading Cape) |

\

Along with 0,A. 672/99, 673/99, 682/99 to 695/99
‘. Along with O,A, 701/99, 709488..727/99 to . 1734/99,
Along yith O.Ag 771/99 and O, 821/99

Vijal Prekash Pandey

son of Sri R,D, Pandsy
r/0753/338 Meerapur, Allahabad
posted as ST, Divisional Accounts Officer,
Provincial Diwvalon,
Plltlpglrh.i

e ® lppunlﬂt.
Vi Counsel for the applicanti= Sra R.P.?Singn, Adv.,

Versus

E 1.Union nftlndil througs the
: ' Secretary, Governmegnt of. India,
Ministry of Finance, Neuw Delhi,

2oComptroller & Auditor Gengral,
of India, 10 Bahadur Shah Zafar Marg,
New D.m. *

3. Acuountant Generas il (A& E),U.P,
, Allahabad.

4, Executive Enginesr, Provission
Division, PeWeDs, Pratapgarh
| e o o Respondents,

Counsel for the respondentst- Sri Amit Sthalekar Ady
. (For Respondents No.1 to 3

Sri K.P. Singh, Adv,
(For Respondenc. No.4),

J and

B,A,ﬁzzzsgr
|
B.D0. Pishra aged about 47 years

\Vnﬂn of 1-#0 sri Sita Ram Mishra, |

} : p Cnntd. o o2
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resident of 562-8, Mumfordganj, ~ HT

Allshabade i | ‘ E'
)
|
§

e @ n lppliclnt.

Counsel for th- apPlicant: Sri AgVe. Sriu-nt-wa Adv, &
- ! Sri R-P. Singh. Adv.

-

: |

= .

| leﬂpt

1. Union of India c.hrough the | &
Secretary, Government of India, | Ei
Ministry of Finance, New Delhi. ; :

I
2+ Comptrollst & Auditor Genaral, of India, :
iu Bahadur. Shah z-fnr Marg, |

Neu Dalhj. |

3. Accountant General II (ALE)
U.P. Allahabad,

4, The Executive Enginser,
Irrigation Division-I,
lll.h‘h‘# ®

e « « Regpondents.

Counsel for the Respondents:-Sri Amit Sthalskar Adv.
. (For Respondent No.1,2 &3)

Srd K.Pe Singh Adv,
(For Respondent Np.4)

D'A:b'?ng _
ReS, Misnra son of Sri J.P, Misra 'ﬁl *
aged about, 49 years, oy

r/o 23/47/145, Sneo Nagar,

Allanpur, Allanabad, at present
posted as Sr. Divisional Accountant,
Prnvtncin+ Division, Varanasi.

e o Applicant,
Counssl for ths applicant: Sri R.P. Singh, Ady. l

‘Versus

1. Union of Indlia through the
Secretary, Government of Indip,
Ministry of Finance, Ney Delhi, .

2. Comptroliler &Auditor Genaral,of India,
10-BahadurShah Zafar Marg, Neu Daini,

3. Accountant Genmeral 1I (AZE) U,P,
Allshabad, v

4, Executive Engineer

Shr Provincial Division, P.H.D; Varanasi

. ¢« ¢ <Respondant
Coungel for thn rlapnndlntaz-Sr;ﬁnit Sthalekar Ady,

& i . (Fﬂr rtlp‘nd.nt Ng.1 to 3)&

| | Sra K.P,Singh Ady fur rn-.q)
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‘89 Kala- danda, Himmatganj,

— N —

D.As682/99 | ]

e

Rajeev Kumar Sonkar | r

son of Sri Hari Lal Sonkar, .
!

Allahabad, !
: £ i. A‘J Pnﬂﬂ'l veo

Counsel for the applicants~- Sri K.S.}Rathprn. Ady
Verasus |

1« Union of India, through Accountant Genaral,
U.Ps Allahabagd, |

2, Deputy Accountant General (Works),A.G.UsPs Allahabad, ;

3. Superintendent Engineer of of Wurksg,
Flood work Diwsion, Gonda,

4, Executrve Enganeer, I & P, Division, Banda,

e o« o Respendents,

Counsel for the r-.pnnd-ntas- Sri Amit Sthalekar Adv.
(For Respondent No,1 to 3)

Sri K,P. Singh, Adv,
(For Raapnnd-n‘ No.4)

U,A.hggggg

Girija Pati Snukla aged 47 years
son of Sri. Triyugi Narain Shukla,
resident of Babina Read, Niyamat Chak,
Gorakhpur and posted as Divisional Accounts Officer,
Grade=I, in the office of the Superintending
of Works (Hi ) ’
Construction Divsion, P.W.D.
Gorakhpurt,
e« ¢« Applicant,
Counsel for the applicanti- Sri R,P. Singh, Adv,

Vaersus

1« Union of India through. vhe
Sacretary, Government of Indin,
Ministry of Finance, New Dllh;.

2, The Comptroller & Auditor Gensrai,
of India, 10- Bahadur Shah Zafar Marg,
Neu De lh1 °

3. Accountant General II (A&E) U.P.
Allahabad,

N 4, Tne Superintencent of Wurks,

Tempe Divieion (N.H.) Construction

Contds + .4
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P.U-D. EH‘tﬂthﬂ?. S .._J
« « » Respondents..

cnunanl.rnr the Respondentss=Sri Amit Sthalekar Adv.
(For Hnnpundunt No.1 to 3)

Sri KePe Singh adu-
(For Raspund-n£ No.4)

D,A,084 ;
!
t

SeGo Plthdk'ag-d about .39 years,

son of Sri R.N, Pathak, resident of
313/3Pulled Housing Scheme,

Narendra Nagar, Tenri Garhwal, present
poated as Divisional Accounts Officer II
Office of Executive Enginger, |
Construction Division, Narendra Nagar,
Tehri Garhwal,

e s« o Applicant,
Counsel for the applicant ! Szi RaPe-Singh, Adv,

Versus

1« Union of India througn vhe
Secretary Government of India,
Ministry of Finaice, New Delhi,

2. Comptroller & Auditor General,
of India, 10= Bahadur Shah Zafar Marg,
Newy Delhi,

3. fccountant General I1 (A&E) U.P.,
Allahabad,

4, Executive Enginser, Construction
Division, Narendra Nagar,

Tehrigarhyal,
e o oR@apondents,

Counsel for the respoddents$Sri Amit Sthalekar(Adv,
(For Respondents 1 to 3

Sri K.Pe Singh Adv.
(For Respddient No.4)

0.A; 68

Pramod Kumar Mani Tripathi aged about 39 years
sonuf late Sri Awadhesh Mani Tripathi, r/o Ashok Nagar
Colony, Bssaratpur Gorakhpur,

o o -ﬂpplicint,

Counsel for the applicants Sri ReP, Singh, Adv,

Versus

e — Ty T — =




1._Un1qn_qf India'thrnugh the Secretary
Government of India, Ministry of Finance,
Neu Delhi, : :

-
5
e

2. Comptroller & Auditor Gemeral,of India,
|
10=-Bahadur Shah. Zafar Marg, ;

Neuw Delpi, |

‘ .
3. Accountant General II (A &E) f |
U.P; ﬁilﬂl‘lﬂhld- - |

4, Tne Executive Engineer,
Laghu Sinchai Khand,
Gorakhpur,
e « » Respondents,
Counsel for the Respondentat- Sri Amit Sthalekar Adv.
(For respondent No.1 to. 3)

Sri K.P, Singh, Adv,
(For Respondent No,4)

U:ﬂt ‘Eb‘ﬂg

Ram Kamal Singh somn of Sri Ram Subhag Singh,
Resident of 739-H 0Old Poat Office,

Civil Lines, Basti,

at present posted in Construction Dn.l
P.W.Des, Basti,

e o @ Applicﬂﬂt.
Counsel for uhe applicant: Sri R.P. Singh, Adv.

Versus

1. Union of India, through the Secretary,
Government of India, Ministry of Finac e

New Delha,

2. Comptroller & Auditor General of India,
10~ Bahadur Spah Zafar Marg,
New Delni.

3. Accountant Genaeral II (A & E)
Uttar Pradesh, Allahabad,

4, The Executive Engineser,
Construction Division=],

P.W.D. Basti,
e« ¢« « Respondents,

Counsel for the respondentsi=Sri Amit Sthalekar(Adv)
\ka (For Respondent Nos1 to 3)

Sri R.P. Singh Adv, -
(For Respondent No,4)

Contde .. .6,
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0,A, 687/99 3'
K.Cs Sharma aged about 51 ysars :
son of Sri(Late) Sharda Prasad Snarma, 5

resident of 573 Nirala Nagar

Rae Bareilly at present posted aas Senior Division
Accounts Officer, Snarda Sahayak Khand 41 Rae Bareilly

2 | e o sApplicans,

Counsel for thp applicanti= Sri R Py §ingh. Adv ;

Versys

1« Union of India through thg. Secrstary

Government of India, Ministry of Finance,
H.H De l-h\’- ™

2. Cumptroller & Auditor General,of India,

10 Banadur Snah Zafar Marg,

New Delhi,
3. Accountant General II (A & E) U. P, |

Allehabad, :
4, Executive Enganeer,

Sharda Sahayak Khandd41,

Rae Bareilly,

¢ o. « Respondents,
Counsel for the Respondentsi:=Sri Amit Sthalekar,Adv.
(For Respondent Nu.1 to 3)

Sri KePe Singh, Adv,
(For Respondent No,4)

0. A, ﬁBB‘ﬂQ

Suresh Datt Pandey aged about 52 years

son-of late Sri Chandra Snekhar Pandey, r/o Village
Paran Jot P.,U, Manganj,, Sultanpur at present
posted im the office of the Exacutive Engsaneer,
Construction Division-2, Sultanpur,

e -appunﬂnt.
Counsel for the Appiicant: Sri R.P. Singh, Adv,

Versus
1 Union of India througn vhe Secretary, Government of
India, Ministry of Finance, Neu Delhi.

2. Comptroller & Auditor Gemeral of India, ’
10- Bahadur Shah Zafar Marg, Neu Delhi,

3. Acountant General, I1I, U.P, (A.& E)
Allahab ade.

4, Executive Engineer, Construction Division-2
Sultanpur,

o « Respondents,
Counsel for tne respondents:~ Sri Amit Stnalgkar Adv.,

(For Respondent No,1 to 3)
Sri K.P. Singh Adv,
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-Krishna Narain Tandon aged about 56 years

sonaef Sri Jugal Kishore Tandon,

r/o 78U Janak Puri, Bareilly,

Posted as Senior Divisional Accounts Officer,
Office.of the Executive Engineer, Hural Engineering,

s o o Applicent,
Counsel for the lpplinaot.- sri R.P, Singh, Adv.

Versus

1¢ Union of India, vhrough the Secretary

Governmgnt of India, Ministry of Financse,
HHH Dilhl. ®

2. Comptroller & Auditur General of India,
10=- Bahadur Snah Zafar Marg, New Delni,

3. Accuuntant General I1 (A & E) U.P,
Allahabad,

4, Exscutive Engineer, Rursli Engineering,
Division, Bareilly,

e o = R"pﬂﬂﬂ'ﬂtlt

Counsel for therespondentst= Sri Amit Sthalnkar, Adv.
(Forerespondent No.1 to 3)

Sri K.P. Simgh Hdv.
(For Rﬂupﬂndlﬂl NO.4)

D,AR.680/59

R.K. Pandit .aged about 49 years

sonof late Sri Ram Deo Pandit, r/o Monaddipur
(near Gurdyara) Gorakhpur at present posted as
Divisional Accounts Officer I, In the office of
Executive Engineer, Provincial Division, P.uW.D.

Goraknpur,
e« « Applicent,
Counse)l for the applicanti- Sri R.P, Singh, Adv,

Versus

1o Union of India through the Secretary, Ministry of
Finence, New Delni,

2, Comptroller & Auditor General of India,
10=- Banadur Sneh Zafar Marg, New Delnj.

3. Deputy Acceoyntant General II, U,P, (A & E)
nlllhﬂbﬂdq

4, Executive Engineer, Provincial Division,
PoUWeD, ,Gorakhpur,

= 8 = Hiﬂmwlﬂtl.

Counsel for the Raspondents:- Sri Amit Sthalekar,Ady.
(For Respondent Nn.{ to 3)

Szl K.P.Singh, Adv,
(For Respondent No.4)




0.A, 691/99 * | h
SeMe¢ Ali Sabir, son of late Sri Haidar Abbas, ==
resident of 178/24 Raid Gats Hotel Lane, Golaganj,
Lucknow, at present working as Divisional Accounts

Officer Gyade=l, Building Division=I P.lU.D,
Mahatma Gandhi Marg, Luckney,

£ % e » sfApplicant,
counsel for the Applicant:Sri R.P. Singh, Adv,

Varsuys

1. Union of India, through the Secretary,
Ministry of Finence, Govt, of India, New Delhi,

2. Comptroller & Auditor General of India,
10- Bahadur Snah Zafar Marg, New Delhi,

3., Accountant General-II (A & E)
Uttar Pradesh, Allahabad,

4, Executive Englneer, Buj lding Division,
PeWleDe Mehatma Gandhi Marg, Lucknou,

s« « oRaspondents,

Counsel for the Regpondents:=-Sri Amit Sthalekar, Adv. |
(For Responden. No.1 to 3) '

Sri KePe Singn, Adv .,
(For respondent No.4)

——

O.A, 6 9 (k“
Dnaram Pal Singh, son of Sri Shar Singh, =
R/0 123 Chutkuyala, Distt. Dehradun,

at present working as Divasional Accounts Officer,

Grade-l, Minor Irrigation Divisiaon, Pauri Garhual,

. o -Rpplicﬂnt.
Counsel for the Applicenti:- Sri R.Pe Singh, Ady.

Versus

1.Union of India, through theg Secretary,Ministry pof
Finance, Govt.of India, New Delni,
2. Comptroller & Auditor General of India,
10~ Bahadur Snah Zafar Marg,. New Delni,

3. Accountant General II (A &E)
UGF. ﬂllﬂhﬂbﬂdq

4, The Executive Engineer, Minor Irrigation Division,
Pauri Garhyal,

« s+ sRespondents,

Counsel for the Respondents:- Sri Amit Sthalekar, Adv,
(Eﬂr RBIP. 1 to 3)

sri K.P. Singh Adv.
(For resp. uﬂ.&)
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0.A, hgagég |
' Lok Nath Snukla aged about 48 years

son of late Sri S.N. Snukla, r/o C-105 Rail Nagar, Jail
Road, Lucknow. Presently posted as Divisional Accounts

Officer Gr,I in tha office of the Executive Eng, '
. Construction Division, P.W.D. Lucknouw,
s « o -prlinﬁnt.

Counsel for the applicant $ Sri R.P, Singh, Adv.
Versus

1« Union of India, through the Secretary,
Ministry of Finance, New Delni,

2. Comptroller & Audictur General of India,
1u- Bahadur Shah Zafar Road, New Delni.

3, Deputy Accountant General II, (A & E)
U -p' nllﬂhﬂbﬂd *

4, Tne' Executive Engineer, Construction Division,
P!UID. l..ucknnu. _
e« o« » Bspondents,

Counsel for the respondents:- Sri Amit Sthalekar, Adv. |
(For Resp. No,1 to 3) *

Sri K.P. Singh,ﬁdv.
(For Resps No, 4)

0.A.,694/99

P.K, Pathak aged about 44 ygars at presant posted
Divisional Accounts Officer Grade 1, in the
OPfice of the Executive Engineer, Construction
Divigion No.,4, Sultanpur,

« « oApplicent,

Versus
1« Union of India through the Seuretary Govt.of India
Ministry of Finence New Delhi.

2. Comptruller & Auditor General of India,
10-Bahadur Shah Zafar Marg, New Delni,

3. Accountant General II, U.P, (A E E )
Allahabad,

4, Executive Enginaur,lcnnatructinn Division No,.4,

Sultanpur,

s e ® Haﬂpundantﬂ..
Counsel for the Regpondentsi:=Sri Amit Sthalekar, Adv,
&QP# ( For Resp 1 to 3)

sri K.P. Singh Adv,
(For Resp., No.4)
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O, A, 625{22
Arun Kﬁiar Srivastava son of SriSarasuyati Pragad
srivastava r/o SIK/2 Sarvodaya Nagar, Allahpur,
presently posted at Rural Engineering Services Divisjon
Flt-hpu{-

-10- | |
|

.« o o prlicﬂnt-

Versus
1. Union of India through Comptroller and Auditor
General of India, 10~ Banadur Shah Zafar Marg,
Newy Delhi,

2. Accountant General (A & E) U.P, Allanabad,

3. DAG Works, Office of Accountant General (A & E) II
U.P. Allahabad,

4, Executive Engineer Rural Engineering Services,
Division Fatehpur.
e o Raapnndlnts-

Counsel for the Reapondenti- Sri Amit Sthaiekar, Adv.
(For Resp, 1 to 3 )

Srli K.Pes Singh Adve.
(For Reee. No.4)

0.4, ?Q1£EE

Uttam Singh aged about 48 years sonof Sri Umda Singh
r/o 548 Nai Basti Snikohabad. Firozabad posted as
Divisional Accounts Officer Grade I, Office of the |
Executive Engineer, Minor Irrigation Division, Firozabad,

. @ ﬂppucaﬂt.
Counsel for the aepplicanti-Sri R.P. Singh, Adv,

Versus

1« Union of India through the Secretary, Ministry of
Finance, New Delhi,

2, Comptroller & Auditor Ceneral of India,
10~ Bahadur Shah Zafar Marg, New Delni,

3. Deputy Accountant General II ( A & E)
U.P. Allahabad,

4, Exanuiive Enginser, Minor Irrigation Division,
Firozabad,
* ° @ Rﬂﬂpﬂndantﬂ-
Coungel for the respondentsi-Sri Amit Sthalskar, Adv,
(For Res. 1 to 3)

sri K.Pe Singh, Adv,
(Fur Reasg. HD;#S
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D A, 99

Vindhya Vasini Yadav 8/0 Sri Ram Kaual Yadav,
Village Reyana Post Sidhauli, Distt, Gorakhpur,

¢ @ Pititinmr.
Counssl for the Paetitioneri= Sri B.N. Singh, Adv,

Versus
[

1. Union of India thrnﬁgh_cumptrnllur & Auditor General
of India, New Delui,

2, Cumptroller and Auditor General of Indiay
10- Bahadur Shah Zafar Marg, New Delhi,

3. The Accountant General ( A & E) II,
'u' P. nllﬂhﬂbﬂd

4, Tne Deputy A.countant General ( Works)
the Office of ths Accountant General (A & E)-1I,
UePeCivil Lines, Allahabad,

e » Rﬂﬂpﬂﬂd.ﬂt.-

Counssl for the Respondentsi= SriAmti Sthalgkar,Adv.
(For Respe No.1 to 3)

Sri K¢Pes Singh, Adv.

O, A, 727/99

Surya Hﬁ}h Singh age d about 48 years sonof Sri Udai
Bhan Singh resident of Bekar Ko, Post Office Ahraula
(Chhinanuna) Azambarh, posted as Divisdonal Accounts
Officer Grade-=I, Office of Executive Engineer,

Laghu Sinchai Khand, Bahraich

e o 9 prul:mt.
Counsel for- the Applicanti:e Sri R,P, Singn, Adv.
Versus

1« Union of India through the Sscretary Ministry of
Finance, Ney Deini,

2. Comptroiler & Auditor Gensral of India,
10~ Bahadur Shah Zafer Marg, New D®lni,

3. Deputy Accountant General II ( A & E)
U.P. Allahabad
4, Exedutive Engineer, Laghu Sinchai Khand,
Bahraieh,
e« « o« Respondants.
Counsel forthe Respondenda: Sri Amit Stnalekar, Adv.

. (For Resp, 1 w0 3 ),
Sri K.P. Singh, Ady,

(For Resp. No.d4).
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O;A, 728/99

Babu Ram aged about 49 years son of Sri Vijay Singh
resident of 38/39-), Gopalpura, Agra at present
posted as Sr, Divisional Accounts Officer in the
office of Executive Engineer,. Provincial Division,

P.WeDe Agra,

.

- ' e o sApplicant,
Counsel for the Applicant sri R.P. Singh, Adv,

Versus
1. Union of India through the Secretary, Ministry of
Finance, Neu Delhi,

2, Comptroller & Auditor General of India,
10~ Bahadur Shah Zafar Marg, New Delni,

3. Deputy Accountant GCeneral 11, U.P,
( A& E) Allahabad,

4, Executive Engineser, Provincial Division, FeU.D.
ﬁgrln
- « « « Raspondents.
Cuunsel for the Respondentsie Sri Amit Sthalekar, Adv,
(For Resp. No.1 to 3)

51‘1 K-P. Singh' ad".
(For Ras. No. 4),

0.A 9/99

M.Fe Sharma aged about 49 years son of Sri Banarasi Das
Resident of Dnarm Niyas, Karbala Road, Nai Basti,

Bi jnore, present posted as Sr, Divisional Accounts
Officer, in the office of the Executive Engineer,
Construction Division, P.W.D., Dhampur, Bijnore

e « oApplicant,

Counsel for the applicant : Sr. R.P. Singh, Adv,

Versus
1¢ Union of India through Secretary, Ministry of
Fanance, New Delhi,

2. Comptroller & Auditor General of India,
10- Bahadur Shah Zafar Marg, New Delhi,

3. Deputy Accountant General -II (A & E)
UsPe Allahabad.

4. The Execgutive Engineer, Construction Division,
PelWeDs Dhampur Bijnorege.

e « « Responddnts,

Counsel for the Respondentsst- Sri Amit Sthalekar, Ve
j (For Reape NO.1 to 3

Srli K.Pe Singh, Adv,.
(For res. No.4)

I
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0,A, 730/99

| 13-

Sri Narein Ral aged about 48 years son of Late Sri Mangle
Pd, Rai, resident of pusted as Divisional Accounts
Officer Grade II, in the OFfPice of the Executive
Engineer, Minor Irrigation Division, Ballia

-y e o -prlicant.

*

Counsel for the Applicant: Sri R.P. Singh, Adv.,
Versuys

1« Union of India through the Secretary Ministry of
Finance, Neu Dalhi,

2.Coﬁptrnllnr & Auditor General of India,
10= Bahadur Shah Zafar Marg, New Delhi,

3. Deputy Accountant General - II ( A & E)
UePe nlllhlbld-

4, The Executive Enginser, Minor Irrigation Division,
Ballia,
e o« HRespondents.
Counsel for the Respondentsi= Sri Amit Sthalekar,

sri K.P. 5il‘lgh. Hd\h
(For Res, Ro. 4)

O,A. 731/99

Monan Ram Tamta aged about 46 years sun of Sri Kishan Ram
Tamta, R/0 Villaye Lov, P,0, Lov Distt, Bageshuwar, posted
in the Office of Executive Engineer, Temporary Divi sion,
P.W.D. Nainital as Divisional Accounts Offi.er Grade=-I,

. nh-ﬂpplicaﬂt.
Counsel for the Applicant:= Sri R.F, Singh, Adv,

Versus

1« Union of India, through the Secretary Ministry of
Finance Ney Dslhi,

2. Comptroller & Auditor Genaral of iIndia,
10- Bahadur Shah Zsfar Marg, Ney Delni,

3. Deputy Accountant General-II ( A & E)
U.F. Allahabad-

4. The Executive Enginsear,
Temporary Division, P.uW.0. Bhayali, Nainital,

e « « Respondents,
Counsel forthe Respondentat- Sri Amat Sthalekar, Adv,

xQK/’ Sri K.P, Singh, Adv,
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 D,A, 732/99

Daya Ram Singh eged about 53 years son of Sri Hardeo Singt
resident of Care Sri D.P. Singh, Lape No. 11,

Najibabad, Adarsh Nagar, Binjore, posted in the office
‘or the Executive Enduu-r. Construction Division,

PeWsDo Najibabad, Bignore as Divisional Accounts Officer
Grade=I11, -

o o oApplicants,
Counsel for the Applicanti-i:Sri R.P. Singh, Adv,

Versus

1. Union of India turough the Secravary, Ministry of Kknm
Finence, Ney Delhi.

2. Comptroller & Auditor General of India,
10= Banadur Shah Zafar Marg, New Delhi,

3. Deputy Accountant General, II ( A & E)
U«sP. Allahabad,

4, Executive Engineer, Construction, Construction
Division, P.W.0., Bijnore,
e ¢« o« Respondents,
Counsel for the Respondentsi-Sri Amit Sthalekar,Adv.
Sri K.P, Singh,; Adv,

O,A, 733/99

Ram Baudh son of Sri M.D, Baudh, aged about 41 years
resident of B8b-E£/3, Dabauli II, Ratanlal Nagar,

Kanpur at present posted as Divisional Accounts Officer-Il
in the office of the Executive Engineer, Construction,
Division, Kannauj ,

« o <Applicant,
Sri R,PeSingh, Adv. Counsel for thes applicant.

Versus

1. Union of India through the Secretary, Ministry of
Finance, New Delhi,

2. Comptroller & Auditor General of India,
10- Bahadur Snah Zafar Marg, New Dslhi,

3« Deputy Accountant Cemeral II ( A & E)
UsPo ﬂllﬂllﬂbﬂd.

4, Executive Engineer,
ConstructionDivision , Kannauj,

* o = Riapnndtnta.
Counsel for the respondentss= Sri Amit Sthalekar, Adv,

Sri KeP. Skngh, Adv.

e e . ———
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0,4, 7;&{92
ﬁri* Prabhu Dayal Meene, Divisional Accountant o :
son of Sri Ratan Lal, Posted under Administrative o

Control and management of the Accountant General U.P.
In the office of the Executive Enginser, Loyer Mot

Branch Dn. Ganga Capgl, Near Collectorate, Agra Road,
Mathura (U.P.)
Permanent Home addrees: Village Mupa. Pura, Poste Kot,

Distt, Dausa (Rajasthan),. ;
« « o Applicant,

Counsel for the epplicanti:- Sri Rakegh Verma, Adv.

Uarauh

1, The Comptroller & Auditor General of India, Ney
Delhi,

2. The Accountant General=II, (A & E), Uttar Pradesh,
Allehabad. U,P.

3. The Executive Engineer, Loyer Mot Branch Dn. Ganga

Canal, Near Collectorate, Agra Road, Mathura

e ¢« ¢ Respondents,

Counsel for the Respondentst= Sri Amit Sthalekar, ~
Sri K.Pe S.‘l.ngh, Adv .

0.A, 771/99

Rekesh Kumar Saxena aged about 46 years son of Srl H.S,L, (
Saxena, Resident of B=-115 Opposite Mandir, New Agra, Agra, L
presently yorking as Divisional Accounts Officer Gr,l
in the office of the. Executive Enginesr, Construction,
PeuW.D, Agra,

: e o oApplicant,
Counsel for the applicant § Sri R.P. Singh, Adv.

Versus

1 Union of India through the Secretary, Ministry of
Finance New Delhi,

2. Comptroller & Auditor General of India,
10=- Behadur Shah Zafar Marg, Ney Delnj. :

3. Deputy Accountant General, II ( A & E)
U.Pe Allﬂhﬂbﬂﬂt

4, Executive Engineering Constructio Division,
PesW.D, Agra,

e o » R'Bp“ﬂd‘ﬂtl;
Counsel for the respondentst- Sri Amit Sthalgkarj Ady.

Sri R.P, Singh, Adv.




O.A 99

Shiv Prakash son of Sri Pyare Mohan,

r/o 68/179 Auas Vikas Colony, Badhpur
.Farrukhabad, presently posted as Divis.onal
Accounts Offices Grade I, Provincial Division,
PeWsDe Kannauj,

+

- s a4 * ﬁPPticﬂﬂti
Counselfor the Applicanti=Sri S.Srivastava, Adv.
Versus

1« Union of India through Cemptroller and Auditor General
of India, 10- Bawadur Shan Zafar Marg, New Delhi,

2. Dariyao Singh Nehra, Accountant General ( A & E)
11 UiF. nlllhabld.

3. Deputy Accountant General (Works) Office of
Accountant General ( A & £) II U.P., Allahabad,

4, Executive Engineer Provincial Division Kapnauj,
Distt. Kapnauj.

5. Hiranmai Chatterji Divisional Accounts Officer,
Gr=1 Irrigation Division Fatehpur,

.3+e¢ Rospondents,
Counsel for the Regpondents:= Sri Amit Sthalekar, Adv. '

SI':I, K-pi Siﬂgh, Rd“.

Order (In open cuurt)

(By Hon'ble Mr, S, Dayal Member (A

In this bunch of 0,As., the applicants have
filed application against the transfer orders issued
p0osting them in various grades as Senior Divisional
Accounts Officer or Divisional Accountants in
three grades to divisions in the State, The applicants

have prayed for cancellation of transfer orders on

vartous grounds,

2 Sri R,P. Singh, Sri Siddharth Srivastava

Sri Rakesh Verma Sri K.S, Rathore and Sri A.V,.
Srivastava appeared for the applicants and Sri Amit
Stnalekar for respondents No, 1 to 3 and Sri K.P,
Singh for respondent No.4 appeerd. Their arguments

_haua been heard. e had called for certain record
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from the uffice of Accountant Ceneral, That has also »

‘been taken into consideration,

3. While the 0,As, wyere under consideration

a Hotificatlon of Election Commission dated 12.7.99

was issued in which the Election Commission had
directed tﬁﬂt thn;a‘ubu{d be a total ban on the
transier of all officers/officials connected ws«th

the oonduct of Elections. It has also been mentioned
in this Notification that the transfer orders issued
in respect of the above category of officers prior to
the date of announcement but not implemented till
date should not be given effect without obtaining
specific permission from Election Commission of .

India in this regard. The net effect of this Notifica-

t~

tion 4is that the transfers have been put on hold
till the Election process is completed because the
of ficers concerned are officials concerned who are

involved in the Election process as Presiding Officers

and Polling Officers etc.

4, Tne learned counsels for the resrondents have

not shown any permission of the Election Commission |
hence averments of the learned counsel for the

applicants are that the applicants are still

performing their duties on the posts which uwere .

held previously by them,.

S5e We, therefore, direct that the orders

of transier of the applicants may not be implemented
till election process is over. In the meanwhils

the respondents shall consider representations of

E& the applicants if made within tuo weeks from the
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date of this order and shalil pass a reasonsu ordsr
on the representations with regard to their transrers
within a:-period of four weeks from the gate of
receipt of representations. If the applicants

do not represent, they shall be deemed to have
accepted their order for transi er and may be dealt
with accordingly. With these directions the bunch

of O,As, stands disposed of, There shall be no

order as to costs,

6. The original record of transfer which
had been produced by the learned counsel Ffor the
raspondents has been returned to learned counsel

ror the respondents at the time this case uas

conalidarad hvy -
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